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BEFORE THE NATIONAL GREEN TRIBUNAL 
WESTERN ZONE BENCH, PUNE 

ORIGINAL APPLICATION No. 46 of 2025 (WZ) 
 

IN THE MATTER OF: 
DIKSHAY DATTU PHADTE & ANR.  …APPLICANTS 

VERSUS 
GOA COASTAL ZONE MANAGEMENT 
AUTHORITY & OTHERS    …RESPONDENTS 

 
 

ADDITIONAL AFFIDAVIT OF APPLICANT 

MOST RESPECTFULLY SHOWETH: 

1. That the above-mentioned Original Application is 

pending adjudication before this Hon’ble Tribunal.  

 

2. That the Applicants have come to know that the six 

jetties i.e.  Respondent No.8- Oceannaire Jetty, 

Respondent No.9- Funcruise Jetty, Respondent 

No.10- Salis Fernandes Jetty, Respondent No.11- 

Jubert Jetty, Respondent No.12- Dharma Jetty and 

Respondent No.14- Champion Jetty continue to 

operate till date despite of the orders passed by this 

Hon’ble Tribunal dated 12.11.2025. The Applicants 

submit pictures taken yesterday i.e. on 03.04.2026 

showing the six jetties to be in operation. True and 

correct copies of the pictures taken on 03.06.2026 
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showing the six jetties to be in operation are hereto 

marked and annexed as ANNEXURE – A6. 

 
3. That it is pertinent to mention that the Applicants had pointed 

out this fact of these six jetties being in operation despite 

sealing orders passed by GCZMA during the 511th meeting of 

GCZMA held on 05.05.2026. Unfortunately, no immediate 

action was taken by GCZMA which simply sought compliance 

of its sealing orders and posted the matter after two months 

on 07.07.2026. A true and correct copy of the relevant 

extracts of the minutes of the 511th GCZMA meeting held on 

05.05.2026 is hereto marked and annexed as ANNEXURE – 

A7. 

 
4. That the present additional affidavit is bona fide and made in 

the interests of justice.  

 
APPLICANTS 

THROUGH 

 
AAGNEY SAIL  

ADVOCATE FOR THE APPLICANTS 
A-36, Rama Life City, Uslapur, 

Bilaspur, Chhattisgarh – 495003. 
Ph. +91.9810076618. 

Email: aagneysail@gmail.com  
Filed on: 04.06.2026 
Place: Goa. 
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6 ANNEXURE - A6

Respondent No.8- Oceannaire Jetty
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7

Respondent No.9- Funcruise Jetty
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8

Respondent No.10- Salis Fernandes Jetty
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9

Respondent No.11- Jubert Jetty
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10

Respondent No.12- Dharma Jetty 
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11

Respondent No.14- Champion Jetty  - True Copy  - 
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12 ANNEXURE - A7503
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Aagney Sail <aagneysail@gmail.com>

ADDITIONAL AFFIDAVIT - OA NO. 46/2025 WZ TITLED AS DIKSHAY DATTU PHADTE & ANR
VS. GOA COASTAL ZONE MANAGEMENT AUTHORITY & OTHERS
Aagney Sail <aagneysail@gmail.com> Thu, Jun 4, 2026 at 8:33 AM
To: gczma gczma <goacoastalzone@gmail.com>, sujit.kumar@gov.in, secy-moef@nic.in, cpt-port.goa@nic.in, dir-env.goa@nic.in, pccf-
fore.goa@gov.in, dcfwlnorth-forest.goa@gov.in, Chief Secretary <cs-goa@nic.in>, shantamholding@gkboptolab.com,
secretarial@championsgroup.com, info@championsyachtclub.com, shubham priolkar <shubhpri@yahoo.co.in>, shubham priolkar
<shubhpri@gmail.com>, hr@shivsamarth.com, Pushkal Mishra <pushkalm6@gmail.com>, nadkarniyogesh8@gmail.com, Shivshankar
Swaminathan <shivshankar.swaminathan@yutilaw.com>, Shankar Swaminathan <shankar@chambers.net.in>, Sagar Malkarnekar
<smsmalkarnekar@gmail.com>

To,

1. GOA COASTAL ZONE MANAGEMENT AUTHORITY (GCZMA),
EMAIL: goacoastalzone@gmail.com, shubhpri@yahoo.co.in & shubhpri@gmail.com
PHONE: (0832)2951089 ...RESPONDENT NO. 1

2. NATIONAL COASTAL ZONE MANAGEMENT AUTHORITY (NCZMA),
THROUGH ITS MEMBER SECRETARY,
EMAIL: sujit.kumar@gov.in, secy-moef@nic.in & pushkalm6@gmail.com ...RESPONDENT NO. 2

3. CAPTAIN OF PORTS DEPARTMENT,
THROUGH THE CAPTAIN OF PORTS,
EMAIL: cpt-port.goa@nic.in & shubhpri@yahoo.co.in & shubhpri@gmail.com ...RESPONDENT NO. 3

4. DEPARTMENT OF ENVIRONMENT & CLIMATE CHANGE,
THROUGH ITS DIRECTOR, GOVERNMENT OF GOA,
EMAIL: dir-env.goa@nic.in ...RESPONDENT NO. 4

5. THE MONITORING COMMITTEE,
(CONSTITUTED VIDE MoEF&CC NOTIFICATION NO. S.O. 607 (E), DATED 24.02.2015 NOTIFYING DR. SALIM ALI BIRD
SANCTUARY),
THROUGH ITS MEMBER SECRETARY i.e. THE CHIEF CONSERVATOR OF FORESTS,
EMAIL: pccf-fore.goa@gov.in, dcfwlnorth-forest.goa@gov.in ...RESPONDENT NO. 5

6. STATE OF GOA,
THROUGH ITS CHIEF SECRETARY,
EMAIL ID: CS-GOA@NIC.IN, ...RESPONDENT NO. 6

7. THE MINISTRY OF ENVIRONMENT, FORESTS & CLIMATE CHANGE,
EMAIL ID – secy-moef@nic.in & pushkalm6@gmail.com. ...RESPONDENT NO. 7

8. MRS. STEPHANIA FROIS,
OCEANNAIRE JETTY ...RESPONDENT NO. 8

9. SHANTAM HOLDINGS INDIA PVT. LTD.,
FUNCRUISE JETTY AT SURVEY NO. 25/8,
EMAIL: shantamholding@gkboptolab.com & smsmalkarnekar@gmail.com ...RESPONDENT NO. 9

10. MR. SALIS FRANCISCO FERNANDES,
SALIS FERNANDES JETTY,...RESPONDENT NO. 10

11. MR. JERRY FERNANDES, JUBERT JETTY, ...RESPONDENT NO. 11

12. SMT. MARIA PRUDENCIA LUIS DIAS FERNANDES,
DHARMA JETTY, H. NO. 330, ...RESPONDENT NO. 12

13. MR. ANUBHAV SHARMA,
UNKNOWN JETTY FOR M/S MILESTONE RESORTS,...RESPONDENT NO. 13

14. CHAMPIONS YACHT CLUB PVT. LTD.,
CHAMPION JETTY,
EMAIL: secretarial@championsgroup.com, info@championsyachtclub.com
PHONE: 09071900033, 07774062626/27. ...RESPONDENT NO. 14

15. MR. SIDDESH SRIPAD NAIK,
UNKNOWN JETTY – RIBANDAR,...RESPONDENT NO. 15

16. M/S SAMATMA ESTATES PVT. LTD.,
EMAIL: hr@shivsamarth.com & nadkarniyogesh8@gmail.com ...RESPONDENT NO. 16

Please find the additional affidavit in the attached file.

Best

Adv. Aagney Sail,
Mobile: +91.9810076618
Adv. Aagney Sail.

Additional Affidavit - OA 46-2025 - FINAL.pdf
3556K
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